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UNDER SECTION 58/59 OF COMPANIES ACT, 2OI3

ln the matter oft

Mahesh Kumar Jalan

VS.

Applica ntlPetil;ioners

M/sPrestigeCityDeveloperspvt.Ltd. ...................Respondent
Order delivered on 05.04.2019

CORAM
DR" DEEPTI MUKESH,
HON'BLE MEMBER (JUDICIAL)

For Petitioner (s) : Amol Vyas, Adv"

For Respondent(s) : Ankit Jain, AR

ORDER

The learned counsel for the respondent states that the main counsel is in

personal difficulties and he seeks time to comply with the order dated 14.03.2019.

Last chance to comply the order dated 14.03.20t9 within two weeks. Fix the

matter on 03.05.2019.

(DR. nlsrpu MUKIISH)
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Vishwajeet Singh
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